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· the gap between demand: for and availa.;. 
bility of -indigenous· edible oils may 
·continue in tbe coming years ... Thls gap 
has to be .met throu1h imports. 

(c) A 'number of factors contrjbute 
to this situation. Some of these are 
inadcqate production of oilseeds, incre .. 
aae in· population, increase in per capita 
consumption of edible oils, etc. 

Lack of Ra inf all in Parts of Karnah1ka 

*218. SHRI T. R. SHAMANNA : 

SHRI K. MALLANNA : 

Will the Minister of AGRIClfLTURE 
be pleiscd to stale: 

(a) whether it 11as come to the 
notice of Governm.::nt that though there 
are heavy rain-; i11 m.111y parts of the 
country, th~re is no rainfo 11 <1 t "11 in 
many p;u: l)f K,1rnataka ; 

(b) whelhi;r th~ sowing period has 
co.me 10 ~n end and many \ands ::ire not 

stiU pJoughcd ; and 

(c) whl'r.h1~r G1rvernmcnt propose to 
send a study t~::: :n ~arly to examine the 

matter and give ad~quate relief '? 

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH) : 
(a) Acc,n,f i ng to the information 

ma.de av;.i:iable by India Meteorological 
Dcpartm.:nt, rains h:1ve been excess or 
normal all over the State of Karnataka 
upto 25th July, 1984, _except in two 
di:;1ricts namely, ChikmoniJur and 
Chitradurg. 

(b) As per iuforn1~rio11 furnished by 
the Stntc Governm~nl, there was defici-
ency in rain up-till middle of 'Ju)y in 
some parts of the State. Dy that time 
the sowing season for early crops. Hkc 
early Jowar. Sesamum, Groundnut and 
Green gram was over. In view of rains 
in tho second and third week of July, 
pl9uahln1 operations are in pro;ross. 

S9wing .. oc' ·.· minor' milJett,; p.qlao• ,J(~~··::: 
Horsegt~ Cowpeu etc •. and Sunftowo.r .. '. 
and to soine extent-Rosi w~I•, ~ . · · 
contJnutd upto tho and of Auau,t. . . 

(c) Tho question of sending • Coatt.;.; : ·· 
al Team on Relief will bo t•ken. ~,;. : 
after receipt of any ,u~b · requoat from··. 
the State Government in the from of 
a memorandum. 
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Sale of Spurious FertiJizers to Farmen 

*220. SHRI RAM VILAS 
PASWAN: 
SHRI NAWAL KISHORB 
SHARMA : 

Will th~ Minister ·or AGRICUL· ., 
TURB bo pleated to ttatt ; 
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. (a) whether Government's attention 
has\been drawn to news-item in Indian 
Exptch of 10 July, 1984 wherein it has 
. been stated th.at there has been sale of 
Spurious Fertilizers to Punjab farmers ; 

(b) .. whether spurious fer ti lizcrs have 
also been sold in some other States : 

(c) how far it has affected the 
~r_ops ; and 

(d) what action Government have 
taken to avoid its recurrence ? 

THE MINISTER 
CULTURE (RAO 
SlNGH) : (a) Yes, Sir. 

OF AGRI-
BlRENDRA 

(b) and (c) A few isolated compla-
ints with regard to sQmc other Stetes 
have also been received, some of which 

could not be substantia tcd. 

Considering the m~ssivc quanuty 
of fertilisers being distributed and the 
very smaJJ number of cases of sale/ 
distributicn of spurious/sub-standard/ 
adulterated ·fertilisers reported, the 
effect on the crops, by and lari:e, wi 11 
be insignificant. 

(d) A Central Team wa;) 5ent to 

Punjab to enqu•re into tnc a !legations 
c0ntained in the News-item. From the 
.report of the Central Team as also the 
comments of the Govcrnmen t of Punjab, 

it appears that the news paper report 
is not factually correct. The Govern-
ment of Punjab have also assured that 
all necessary action is taken to check 

the quality of fertilisers and punish the 
qui] ty persons. 

T,he Central Government have also 
time and again impreseed ul!)on the _ 
State Governments to gear up and 
strengthen their enfc,n .. -ement machinery 

and· to mount special campai2ns for 
checkini fertiliser quality. Central 
Teams are a]so sent from time to ti me 
for checking quality . of fertilisers at 
field level. The Central Government is 

.• 

also strcngthenina the. ,QuaJity Control 
arranaements at the National and 
Regional level . 

... 

Recommendation of DDA for New 

Master Piao 

*221. SHRI KAMAL NATH :·Will 
the Minister of WORKS AND HOUS-
ING be pleased to sta tc 

(a) whether Delhi Development 
Authority bas finally submitted its 
recommendations to Government for a 
new Master Plan for the Union Tcrri-
tury ; 

(b) whether the DDA has recom-
mended that this Matser Plan will be 
treated as the C,tlension of the first 
Master Plan ; and 

(c) the reason for not trcatin~ this 
as Second Master Plan 'l 

THE MINlSTER OF PARLJA. 
MENTARY AFFAIRS SPORTS AND 
WORKS AND HOUSING (SHRI 

BUTA SJNGH) : (a) No, Sir. 

(b) and (cJ Do not arise. 

Buildings l..:a ddng Indian Culture 

*222. SHRIMATI USHA PRAK· 
ASH CHOUDHARI : Will the Minister 
of WORKS AND HOUSING be 
plcsed to state : 

(a) whether the bui !dings construc-
ted by Government and private concerns 
in the capital and other parts of the 
country do not reflect our culture, 
personality and our way of life and 
lack Indian architectural beauty ; and 

(b) whether·' Government would 
advise the concerned persons to value 
vernacular architecture in plannin1 the 
buildings 'l 




